
WEELKY STATEMNT FOR DESPATCH OF ORDER
EXCISE APPEAL BRANCH
CESTAT, NEW DELID-l10066
FROM 18.03.2019 To 22.03.2019

SINO. APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROMTHEPS
TO HON'BLE
PRESIDENT/V
ICE
PRESIDENT/M
EMBERS

FINAL ORDER

NiH
-

MISCORDER

Nill

--- -
I.O.ORDER

Nil!

~Registrar
Excise Branch-DB

"(_j.~
Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon'ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their use.



WEELKY STATEMNT FOR DESPATCH OF ORDER
EXCISE APPEAL BRANCH
CESTAT, NEW DELHI-l10066
FROM 25.03.2019 To 29.03.2019

SINO. APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON'BLE
PRESIDENTN
ICE
PRESIDENTIM
EMBERS

FINAL ORDER

1-4. E/53 886-53 889120 18 F0/50356-50359/2019 14/03/2019 25/03/2019

5. E/50634/20 18 FO/50360/20 19 13/03/2019 25/03/2019

6. E/51569/20 18 FO/50361/20 19 13/03/2019 25/03/2019

7. E/54136/2018 FO/50362/20 19 14/03/2019 25/03/2019

8-10. E/50332-50333 & F0/50368-503 70/2019 14/03/2019 25/03/2019

50370/2018

MISCORDER

1. E/COD/50063/20 19 Mo/50202/2019 18/03/2019 25/03/2019

INE/50131/2019

I.O.ORDER

NiH

D'Registrar
ExciseBranch-DB

~'\J.
Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon'ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their use.


